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be pleased to state whether Gowvern-
ment are purchasing from a British
firm Vibrator machine to test struc-
tural strength of big buildings and
dams?

The Minister of State in the Minis-
try of Irrigation and Power (Bhri
Alagesan): No.

Minor Irrigation in Maharashira State
[ Shri Jedhe:
J Shri Lonikar:

| Shri Shivaji Rae S.
|, Deshmukh:

2371-J.

Will the Minister of Food and Agri-
cultare be pleased to state;

(a) how much amount ijs allocated
to Government of Maharashtra
State for minor irrigation outside its
allocation of Third Five Year Plan
fund; and

(b) the details thereof?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri A.
M. Thomas): (a) The Ministry of Food
and Agricuiture has addressed on the
20th August, 1962 all the State Gov-
ernments|Administrations asking
them to review their minor irrigation
programmes already included in the
State Plans, re-phase them with a
view to accelerate them and indicate
additional programmes they can use-
fully take up during the remaining
period of the Plan. The Stale Gov-
ernments have also been reguested
that specific proposals for extra allo-
cations that they would be in a posi-
tion to utilise during the remaining
months of the current financial year,
1962-63 be sent to this Ministry before
the 20th September giving necessary
particulars. Reply from the Govern-
ment of Maharashtra i= still awaited.

(b) Does not arise.
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12 hrs,
MESSAGE FROM RAJYA SABHA

Secretary: Sir, I have to report ths
following message received from the
Secretary of Rajya Sabha:—

“In accordance with the provi-
gfons of tule 125 of the Rules of
Procedure and Conduct of Busi-
ness in the Rajya Sabha, I am
directed to inform the Lok Sabha
that the Rajya Sabha, at its sitting
held on the 3rd September, 1962,
agreed without any amendment to
the Assam Rifles (Amendment)
Bill, 1962, which was passed by
the Lok Sabha at its sitting held
on the Tth August, 1962

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

EicHTH REPORT

Shri Krishnamoorthy Rao (Shimo-
ga): I beg to present the Eighth Re-
port of the Committee on Private
Members’ Bills and Resolutions,

12.02 hrs.
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